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impose a number of restrictions On 
the movement of all diplomats accre-
dited to the Chinese Government. 
'l'hese restrictions also apply to Indian 
Embassy officials posted at Peking. 

(b) Diplomats in Peking are allow-
ed freedom of travel only within a 
radius of 20 KIn from the centre of 
Peking. Freedom of travel is also 
permitted to a few places of histori-
cal and cultural value near Peking 
outside the 20 Krn radius. Foreign 
diplomats can also visit a few cities 
in China like Tienstin, Shanghai, 
Hangchow, Suchow, Wuhan, Canton 
and Nanking, after giving prior inti-
mation to the Chinese Foreign Office. 
The prior penn iss ion of the Chinese 
Government has to be obtained, how-
ever, to visit all the places which do 
not fall within the above two cate-
gories. 

(0) In conformity with the demo-
cratic system obtaining in India, the 
Government have not placed any 
~pccial restrictions on the movement 
of diplomats as is being done in China. 
However, the question of reciprocal 
treatment in this matter is a right 
which Government reserves to itself. 

Central Advisory Committee on Raw 
Films 

"'1255. Shrl Vishwa Nalh Pandey: 
Will the Minister of Info-rmatton and 
Broadcasting be pleased to state: 

(a) whether it is a fact that the 
Central Advisory Committee on Raw 
Films has recommended to Govern~ 

ment to build buffer stocks of raw 
films and release licences and stocks 
in time to avoid shortages to the pro-
ducers; and 

(b) if so, Government's reaction 
thereto? 

The Minister of Information and 
Broadcastlnr (Sbrimati Indira 
GandhI); (a) Yes, Sir. 

(b) Government generally agree 
wilh" the recommendation. The 
1«1l1owing steps have been taken in 

pursuance of this recommendation: 
(i) Ad hoc licences worth Rs a 

lakhs were issued to Mes~ra. 
Kodaks for the import of 
negative and sound raw films 
for maintenance of reserve 
stocks during the licensing 
periods April-September, 1964 
and October, 1964.-Marcb, 
1965. In the current licens-
ing period, arrangements will 
be made for grant of a further 
ad hoc licence for the import 
of sound and negative raw 
films worth Rs. 2 lakhs to 
Messrs. Kodaks. 

(i1) An advance licence for the 
import of Negative and Sound 
raw films worth Rs. 5 lakhs 
is being granted to Messrs. 
Kodak. each half year in 
AugustlFebruary to enable 
them to maintain the flow of 
supplies without interruption. 
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AJrUfting of Immlrrants from Ceylon 

'1257. Shrl Raghunath Slnrh: Will 
the Minister of External Mairs be 
pleased to state whether Government 
of Ceylon are planning to airlift im-
migrants from Ceylon to India? 

The Deputy Minister in the MInis-
try of External Alralrs (Shrt Dinesh 
Singh): Though no formal request 
lor our concurrenCe has been made, 
t.he Government of Ceylon arc said to 
be considering nirlift or illicit immi-
grants from Ceylon to Tiruchi. 

Lock-out in Huttl Gold Mines 

, Shri Sivamurthl Swamy: 
'\ Shrl Brij Raj Singh: 

Shri Omkar Singh: 
Shrl Onkar Lal Berwa: 
Shri Rukam Chand 

*1258. i Kaebhavaiya: 
Shrl A. P. Singh: 

I Shri Y. D. Slnrh: I Shri Lahrl Singh: 
Shri Jagdev SIBgh 

l Siddbanti: 

Will the Minister of Labonr and 
Employment be pleased (0 state: 

(a) whether any agreement was 
arrived at the tripartite meeting on 
the 26th January. 1965 re£arding 
Hutti Gold Mines between the 
management and Its employees betore 

the Reiional Labour Officer. Hydera-
bad; 

(b) if so, the reason for the Huttl 
Gold Mines beini still closed and 
locked; 

(c) the number of employees of 
Hutti Gold Mines who were given 
discharge notice from service; and 

(d) if so, the action Government 
propose to take to open the Hutti 
Gold MIDes for usual work? 

The Minister of Labour and Em-
ployment (Shrl D. Sanjlvayya): <al 
Yes. 

(b) As the agreement was signed 
under duress it was repudiated by 
the management. Apprehendini 
trouble inside the mine, the manaKe-
ment declared lockout which alill 
continues. 

(c) About 316. 
(d) The question or referring the 

points in disputt~ Lo adjudication and 
lifting the lockout is under examIna-
tion in consultation with the State 
Government. 

FIa&' Incldeot in Bandun, Conference 

r SIlri Shree Narayan Das: 
I Shrl Bagr\: 
j Shrl Vishram Prasad: 
~ Shri Klshen Pattnayak: 
I, Shrl Ookar Lal Berwa: 

Shri Madhu Limaye: 

I Shri Ram Sewak Yadav: 
Shrl Alvares: 

01259 Shrl Hukam Chand Kach_ 

\ 
bavalya: . 

Shrl Yudhvlr Sinrh: 
Shrl Bade: 
Shrl Dajl: 

r Shrl Nareodra Singh Mahlda: 

\ Shrl Barl Vishnu Kamath: 
Shrl Raghunath Singh: 

, Shrl Vishwa Natb Pandey: 
l Shrl Baswant: 

Will the Minister of External 
Affairs be pleased to statc: 

(a) whether it is a fact that in the 
flag parade in the Bung Karno 




